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applications are accompanied with a certifi
cate from the employer for protection of 
seniority of the employees on their selection;

(b) 9 so, whether there have been any 
cases where the seniority, pay an promotion 
of the candidates belonging to various or
ganisations selected under Indian Technical 
and Economic Cooperation Programme 
(ITEC) during the years 1985-88 were not 
protected; and

(c) if so, the details thereof and the 
action taken or proposed to be taken by the 
Government in this regard?

THE MINISTER OF STATE IN THE 
MWISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS (SHRIMATI 
MARGARET ALVA): (a) The applications of 
the employees of various public sector under
takings, forwarded through proper channel 
we registererd. Although the relevant guide- 
Ines advise the employers to protect the lien 
and seniority of the employees released for 
foreign assignments, it has not been made 
obligatory for the employers to furnish certifi
cates to that effect.

(b) According to the available record, 
there is one case where the seniority of an 
officer deputed under the ITEC assignment 
was not protected by his employer..

(c) The case relates to Shri Sudhir 
Kumar of BHEL He has filed a Civil Suit in 
the DeVii High Court, which is being de
fended. The case is sub-judice.

Reserve Stock of Foodgrains

4952. SHRI CH ETAN P.S. 
CHAUHAN:

SHRI BALRAJ PASSI:

W ii the MMster of FOOD be pleased to

(a) the reserve Mock of foodgrains 
available with the Government;

(b) whether the foodgrains are supplied 
to draught hit areas to the weaker sections 
and Adivasis from the stock available;

(c) if so, the quantity thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI TARUN 
GOGOI):(a) The foodgrains (rice and wheat) 
stocks in the Central Pool were of the order 
of 18.12 million tonnes as on 1st August,
1991.

(b), (c) and (d). The allocations of 
foodgrains to the various States/ UTs from 
the Central Pool for Public Distribution Sys
tem are meant (or the State as a whole. The 
distribution in different areas within the State 
is the concern of the State Government, 
however, 18.60 lakh tonnes (Provisional) of 
foodgrains (rice and wheat) were distributed 
a specially subsidized prices to Integral Tribal 
development Project areas etc. during 1990- 
91. These quantities were distributed out of 
the allocations are made to the States/UTs 
for weaker sections.

Adulteration in Cement

4953. DR. C. SIL VERA: WiH the PRIME 
MINISTER be pleased to state:

(a) whether some arrests for adulterat
ing cement have been made during 1990 
and upto July, 1991;

(b) if so. the details thereof. State-wise 
and Union-Terrrtoiy-wise;

(c) whether incidents of adulteration of 
cement bags we on the increase;

(d) whether the Government propose to 
change the containers of cement; and


